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02 SEP 2024 

IN THE NATIONAL GREEN TRIBUNAL 
SOUTHERN ZONE, KALAS MAHAL, CHENNAI 

OA 118/ 2023 (SZ) 
IN THE MATTER OF: 

Tribunal on its own motion Suo 
Motu based on the news item 
published in Deccan Herald dated 
01.03.2023 under the caption 
"Unregulated tourism 
Gokarana to the Edge" 

Karnataka State Pollution Control 
Board and Ors 

1. 

pushing 

VERSUS 

NO OF CORREÇTIONS 

Notàfy 

OTARP 
PAADEEP B. TADEL 

KARVAR (UK) 
DIA Rog. tio.. 20057 

Valid tll 4-3-2025) 

AFFIDAVIT ON INSPECTION REPORT 

ON BEHALF OF THE RESPONDENT NO. 
1 KSPCB 

GOVT. 
... .. APPLICANT 

...RESPONDENTS 

1, B.K. Santosh, son of late B. Krishnappa, aged about 55 years, 

currently posted as Environmental Officer, Karnataka State Pollution 
Control Board (KSPCB), "Parisara Bhavan", New K.H.B Colony, 

Habbuwada, Karwar - 581301, Uttara Kannada District, Karnataka, do 

hereby solemnly affirm and declare as under: 

PRADEEP B. TANDEL 
NOTARY 

KARWAR, (U.K.) 

That the deponent is working with Respondent KSPCB, and as 
such, I am well conversant with the facts and circumstances of 
the present case on the basis of the information derived from the 
official records, and hence, I am competent and authorized to 

verify, sign and swear this affidavit on behalf of the Respondent 
KSPCB. 

OF IND 
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3. 

4. 

2 That the instant Affidavit on Inspection Report is being 

1ed in compliance to the directions/ Order dated 

O8.08.2024 passed by this Southern Zone Bench of this 

Hon'ble National Green Tribunal in respect of news 

published �Unregulated tourism pushing Gokarna to the 

edge" in Deccan Herald news paper on 01.03.2023. It was 
stated that the unregulated waste is generated during the 
festival time. 

02 SEP 2024 otary 

That the instant affidavit on inspection of the site is in 

addition to and in continuation to the previous inspection 
report dated 30.03.2024, which was initially e-filed on 

portal vide diary no. 3305111003562023 on 2.4.2024, and 

later converted to affidavit format and again efiled vide 
diary misc no. 3305111003562023 dated 16.05.2024. 
whereupon this Hon'ble NGT has further directed the 

answering respondent no. 1 KSPCB vide Order dated 
08.08.2024, to file a detailed report as to what is the status 

as on date in treating the municipal solid waste, sewage, 
etc. 

That based on the directions issued by this Hon'ble 
Tribunal, the team of Regional Environment Office 

visisted the site i.e. Gokarna Gram Panchayat on 
14.03.2024, wherein the team of the answering respondent 
comprised the following officers: 

1) Shri B.K. Santosh, Environmental Officer, Regional 
Office, KSPCB, Karwar. 

NO OF CORR�CTIONSLe 

-4)-90 

PRADE 

PRADEEP B. TANDEL 
NOTARY 

KARWAR, (U.X) 

KAF 

Ra 
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ARY 
P B. TAEDEAt 

WAR JWK.) 
INDA 

2. No.. 20057 
id tll 4-3-2025 

OF IN 

NO OF 

5. 

02 SEP 2024 N6tary 

2) Dr. Ganapati Hegde, Deputy Environmental Officer, 
Regional Office, KSPCB, Karwar. 

3) Shri. Vinaykumar, Panchayat Development Officer, 
Gram Panchayat, Gokarna. 

That the team of the answering respondent KSPCB with 

the Gram Panchayat members inspected the site on 
14.03.2024 and made following observations: 

(1) In respect of operational performance of the 

estimated quantity of solid waste at present and the 

reduction rate threreto, considering the management 

of wet solid waste (wet SW) 200 kg/day and dry SW 

600 kg/day: ’ 

1) On date, the team observed approx 0.15 MT 

stock of wet SW and 4.0 MT stock of dry SW. 

2) At present, the wet waste collected is being 

composted scientifically, in an approx quanity 

per day 0.2 MT. 

3) The authorities of Gokarna Grama Panchayat 

(GP) are collecting dry waste and is being 

segregated within the Gram Panchayat premises 

and handed over to recyclers. 

4) The authorities have identified the black spots 

and have kept the separate bins for the collection 

of dry and wet waste. 

5) GP Gokarna has constructed GI sheet wall 

around the Forest land bearing sy no. 1492/A/1A 

in their GP limits for processing the solid waste 

PRADEEPB. TANDEL 
NOTARY 

KARWAR, (U.K.) 

mukes
Typewritten Text
3



as they have got the approval from the forest 

department. 
6) For installations of plant and machineries in 

NO OF CORnctTIONS 
02 SEP 2024otary 

processing site they are waiting for sanction order 
and fund from the State Authority. 

7) They have constructed the Fecal Sludge 

Treatment Plant-12KLW and is ready for 

operation by the month March' 2024. 

8) Some of the photographs of the wet SW and dry 
SW at the Gokarna Gram Panchayat as available 

during inspection are placed herein as 

ANNEXURE: RIA (Colly). 

(2) In respect of notification on seeking PCB consent 
for processing of waste generated above 5 MT: ’ 
The waste being generated in GP Gokarna is less 
than 5MT/day and hence as per the SWM Rules 
2016 Rule 15 (y), there is no need for Gram 
Panchayat to obtain prior permission or 

authorization from the answering respondent 
Pollution Control Board. At present, they are 
collecting 800-1000Kg of solid waste and it may 
vary from season to season and depends on tourism 
activity/pilgrim activity. Copy of the SWM Rules, 
2016 is placed as ANNEXURE: RI/B. 

(3) In respect of status of UGD system, if installed or if 
STP is installed, and also if the Nala connecting sea 
is avoided, particularly for its entry into solid waste 
dump: ’> 

4 

keADEE 
KARU 
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PRADEEP B. TANCEL 
NOTARY KARWAR, {U.K.) 
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B. TANDEL 

AR (UB 
ND 

No. 20057 
ll 4-3-2025 
OF INO 

cORR�CTIOKS 
02 SEP 202% Notary 

NO OF 

1) Authorities have informed to the team of 
answering respondent no. 1 KSPCB that they 
have submitted the proposal for eracting the 
UGD system, which is yet to get permission for 
installation of UGD and STP. Further, Proposal 
of the Grey water Treatment System in Gokarna 
Gram Panchayat limit is enclosed herewith. 
However, the commercial building, hotel, resorts 
are having the arrangement of Septic tank and 
soak pit for the disposal of domestic waste water. 
The large hotels such as M/s The Hotel 

Godhavari and M/s, Gokarna International are 
having STP's, photographs placed as 
ANNEXURE: R1/C (Colly). 

2) Local authorities have informed that the desilting 
of Rajakaluve and installation of grading work 
along the Sangama Nala is completed and it is 
carried out by the Department of Minor Irrigation 
along with GP Gokarna. The authorities have 
informed that they have planned to provide mesh 
on sides of Rajakaluve all along to avoid 
entry/deposition of waste on the beds. 

3) The local Authorities were directed by the 
answering respondent KSPCB to provide more 
grading at the source itself in each nala to avoid 
pressure on gradings in Sangama Nala and same 
shall be reviewed during next inspection. 

5 

PRADEEP B. TANDEL 
NOTARY KARWAR, (U.K.) 

mukes
Typewritten Text
5



(4) 

(5) 

NO OF CORREÇTIONS 

0 2 SEP 202, Notary 

In respect of impact of ban on single use plastic and 

how is it controlled and managed: > 

1) Hon'ble Deputy Commissioner, Karwar, Uttara 

Kannada District had issued an order dated 

11/01/2024 on ban on single use plastic in the 

jurisdiction of Gram Panchayat Gokarna. 

Accordingly, the entire jurisdiction of Gram 

Panchayat Gokarna has been declared as the 

"plastic free zone". Copy of the Order dated 

11.01.2024 is placed as ANNEXURE: R1/D. 

2) Gram Panchayat authorities have imposed fines 

on the usage of single use plastic and also for 

littering the plastic/solid waste at the public 

places of Gokarna. 

3) They have installed audio (voice over) 

announcements at crowded area near the temple 

and other area and also through garbage 

collecting vehicles regarding ban on SUP's, in 
8 different languages for devotees and tourists. 

Apart from this they have circulated the 
handbills, and also the posters have been 

displayed to stop the use of banned plastic 
items. However, it was directed to the Gokarna 

GP to monitor the same regularly. 

In respect of separation of collection and processing 
of C&D Waste: > 

6 

OTAR 

PRADER B. TA 
KARWAR (U 

INbUA 
Rag. No. 2 
Vad tii 4-3 

Govt. 

PRADEEP B. TANDEL 
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<) 

NO OF 

1) The GP Gokarna is presently at the developing 

(6) In respect of status of implementing suggestions 
made to Gram Panchayat and further action taken 

against PDO/Gram Panchayat in terms of SCN dt 
30.03.2024:> 

cORREYTUNS 
02 SEP 2024 otary 

stage, although it does not have big old 

structures so far and hence, its generation ofC 

& D Waste during new construction is very less 

and same is being used for land leveling and 

foundation work in the same construction 

activity. Further, the team of the answering 

respondent KSPCB has not observed or noticed 

or reported the cases on illegal disposal of C & 

D Waste in the Gram Panchayat. However, 
local Authority have informed that they are in 

pursuit of the suitable site of C & D waste 

being generated in future. 

1) The local authorities have submitted their 

compliance report/action taken/ to be taken 
report in regards of the terms of SCN issued by 

the answering respondent KSPCB, copy thereof 
is placed herein as ANNEXURE: R1/E. 

2) The authorities are working to initiate the 
"Green Gokarna- Project" to manage 
challenges in Waste management in Gram 
Panchayat Gokarna. They have informed that, 

PRADEEP B. TANDEL 
NOTARY KARWAR, (U.K.) 
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NO OF CORR�CTIONS 
0 2 SEP 2024 Notary 

World Bank Officials have visited the Gram 

Panchayat Gokama on 23.03.2024 to fund the 

sophisticated Material Recycling Facility 
(MRE) for the Management of the Solid Waste. 

3) Authorities have conducted the survey on 

setting up of the terminal STP and grey water 

management at Grann Panchayat Gokarna. They 
informed that, they have submitted the proposal 
and waiting for the permission for the 

installation of STP as it requires huge fund. 

4) The Panchayat development Officer, GP, 
Gokarna has taken a strict action on thOse 

houses which were directly discharging the 
domestic waste water to the Rajakaluve by 
completely blocking the discharge pipe lines of 
the houses. 

5) Authorities have prohibited the open burning, 
fines were imposed for burning of the solid 
waste and awareness programs were carried 
Out. 

6) If these local authority fail to implement the 
recommendations and commitments, the local 
office of the answering respondent KSPCB 
shall take further course of action as per the 
provisions of law. 

PRASA?B 

GOVT 
valid tf 

PRADEEP B. TANDEL 
NOTAIY 

KARWAR, (U.K.) 
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K.) 

CF 

NO OF 

6. 

7. 

That it is respectfully submitted that the answering respondent 
KSPCB will be oblige to provide any additional information if 
so required by this Hon'ble Tribunal and hereby submit this 
affidavit for kind consideration. 

That I have read and understood the contents of the this 

Affidavit. The same has been drafted by my counsel under my 

instructions and the same are true and correct as per the official 
records made available to me and same has been understood by 

me. 

VERIFICATION: 

02 SEP Z02> Notary 

DEPONEÈNT 
Envirohmenta OnLe! 

Verified at Karwar on this 2hd day, September' 2024 that the 

contents of the above Affidavit are true and correct on the basis 

CORREC71ONSs 

Karnataka State Pollution Control 

Board, Karwar. 

of my knowledge and official documents. No part of it is false 

and nothing material has been concealed therefrom. 

DEPONENT 
Environmehtal Officer 

Karnataka State Pollution Control 

"SWORN 8EFORE MEBeard, Kanwar. 

PRADEEP B. TANDEL 
NOTARY 

KARWAR, (U.K.) 
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30-Mar-24

1

M/s. Gram Panchayat, Gokarna, 

Taluk-Kumta, Uttara Kannada-

Distrcit

Inspected on 14/03/2024

New site where GP Gokarna planning to establish processing facility 
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ANNEXURE: R1/A (Colly)
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30-Mar-24

2

New site where GP Gokarna established fecal sludge treatment plant.

Back side view of the new site old mark of burning can be seen
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30-Mar-24

3

Stored Solid Waste in side of the new site

Old Solid and Liquid waste processing facility (SLRM) within the GP premises
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30-Mar-24

4

Pour Karmika engaged in collection solid waste and dust been can be seen for collection 

of solid waste

Solid waste deposition at Gokarna Bus stand premises
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30-Mar-24

5

Raja Kaluve filled with stagnated sewage/sullage and back water of sea

Sangama nala filled with stagnated sewage/sullage and back water of sea and solid waste 

can be seen on bank
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30-Mar-24

6

Separate bin for collection of bottles and plastic items adjacent to Sangam Nala

Twin bin for collection of wet and dry waste adjacent to Sangam Nala
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30-Mar-24

7

Jatra stall during Shivaratri festival at main beach area

Solid waste can be seen at main beach area
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30-Mar-24

8

Hording regarding awareness on single use plastic ban

Collection of solid waste by pour karmika
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30-Mar-24

9

Collection of solid waste by pour karmikas

Plastic waste at rain water drain
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30-Mar-24

10

Burning of solid waste adjacent to new site

Fire fighters engaged in snuff out of fire 
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30-Mar-24

11

Fire fighters engaged in put out of fire 

Area after extinguishing of fire
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02-Sep-24

1

Annexure:R1/C (Colly)

Photographs of STPs installed by

1. M/s. The Hotel Godavari, Gokarna 

Uttara Kannada District

2. M/s. Gokarna International 

Gokarna Uttara Kannada District 
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02-Sep-24

2

Photographs of STPs installed by

1. M/s. Gokarna International, 

Gokarna, Uttara Kannada District 
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OFFICE OF THE DEPUTY COMMISSIONER, UTTARA KANNADA DISTRICT, KARWAR, -581 3OI

;:";=rJ I : 08382 226406, 226477 Email:dcka4,y-ar@ginail.com
h

Te ephone;-J OB3B2 226603 (Fax) Website: http://uttara kannada.nic.in

do. ae4QuoorJst/E-odilod/qfo#/ 2023-24 / 6o-ood: ll-Ol-2024

QdoS, eru$d ddud sqon dtd:0ro s'oo,o8d rloedcor ryd; doaroond oor"loiq ad oddoJo ogturro

(SUP) ddo_rld wo-gdd, doridd, Sddd, drooo0J drdo_ uddoJodoo ,$deQdod

d"oz3d dodc^ oo_fu*ro o-ora:, .SaJrdm' (edgd6) ,CoJodcrJd erdoddd, 2021 zrrl.

eruel.,e$: t. eedco' dodd dJdo_ de$uod.daga-oso.Jo elQdoeid Bo-ood: 11-03-2016.

2. dodd, eldco, dodl do-odrod a:derodd daSa-ooo,Jc, (MoEF & CC)

ddddd -%furd o-odu:d r$drd6' (gdl"d&) &oJodorl€o, 2021 d elQ-e*,oz3d

[G.S.R.No" 571 (Ell 6oood: 12 de errlrc], 2021.

L *{<*:t

door0.id duordd eeQd,.,oz3d dooS, FEE 17 EPC 2012, Euood: 1l-03-2016 d €-d ddad

CId udr'oJo -".fu6" erudrdorlddoo 11.03.2016 Ood *norJeJe &deQde;oEd. eroCd -"-fu6" t-orO z501r:6,

ao_fu*ro .pg_d$, -"_fu*u d.oedco, d_o"u, *d0J, oo.Rr*ro d0J*, agfu*rs eJ.oe0J, -%U"u CdJzd, so*rido,

3_ooo &r&u dodo_ eno0Jd doedd doeeJ dddod -%furd o-od o-orJ"o frd"orrooo dodJ- oo-fu*ro

dordge z)edutcod dodrooododd ddo-riddoo SdeQderond oorln dOdd, erdco, dodo- doodrod

z.lduodco dzio-oooJo (MoEF & CCI ddddd aso_fu*ro @dad cCdrdrf (edgd&) t$o3odorido, 2021

d{ doeOd tCdeQd erudud*r3d Codrl ddnd dzCor,dO 6rd z^:ddo3o oo-fu*t6 erudud.riddo* 1 de Mdo

2022 ood aroorJ e.:dodod ,SdeQtu 6oood: 12 de eedrco*, 2O2l dodo erQdoCd (G.S.R.No. 571

(E)) o:odo. dod&tuc3.

m ?' *5' @,Ja,J .cdrdrd ,cojodcrJdo, 2016 d ,cojodo 4(2) d €*d (gd%da), "aodirOeos

. usdo- S{od ooedrooeoe deOcJod ddnd Ad zrddoJo oo.furuo (SUP) dod,roOd, esdocJo, dorJdm',

Sddrd, d;ouo0J dodo_ z^:ddoJodo. aoe3, 1,2022 Ood ro0rl ecdodod t$deQderohd.

(a) oo_furuo RsrerldooDrl

{wrido, -".fuo" aoro& fu*rer3do,

(Qd:ordoeef).

eojooe elaor3do, z.rq,oo6rJ€rl

oo.furu6 atmeSeodf Pgrsr3do,

elddod agfurro furrorldo, ogfurrs

eroorodao*fi z.:ddod aodd*roeoo

(el).agfu*rs d e0sorido, oo_fu*ro dasrido dodo- e3oe0JrJdo, {"oedrrldo, 6E-Rr*66 aJdoairJdo,

-%furd zsodorldo, oo_fu*ro $erldodd dOJ OrJdo, fure0.f e^ro{rid dr{ dodo-d eedo-o oorSoo6

nf.re-:rrido, erdoodco d$rido drdo- furide&.f oorde0,frido, 100 dorryo68od dBdo dddd oo-fur'6 eeddo

PVC u-ordoerido, o0,,fu*r'e fu*doerldo.
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dodd, erdcod dodo- do-od:-od z,:de.rodd daSo-oe;oJod ((MoEF & CCli erQdozddoJoO-
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nodo dozroojod uor&-oJoO- dodo rlo8do, eddo* do{8ofu drug.Cdaron SeJeo-oO d'rodo8-e;.d aodco

o-orz:rr3doC dodddd a-ocCoJ,nrlodddo. dodrJoCo rJ"oedcor ryd: dozsooJod -"oa-*% "r-,0-fu*uo

a:ddoidoo dr ddhdod ,$de6fu esde8deto8d.

erded

wQd ddod ,gqon drdr0Jo soeuo8d ri,oedcor rlodl dozroobd o-or"lobQ d* d:edd esdedrldai* d0!,$qn

ooddod eqdq oorJro dodd droeddddra ddrj0*d Oqdq 6rd zcddoi qto" e,xdo3./oe.Jdd:* dod-rocaremfi

&deQfu mod,o &oedcar ryd:ddl. -gto. dr:{ de-:on d:odCedodr d* dme-:d esdeEdeto8d.

eruQd d{d, u-odo-od

crAU( ).

1. dorooid ,QdoQ erQaoOrldl, rydl doerooid, &oedcor, dod0ro d;eoood erdeddd:. uoddodod

- ^^ 9s --PNO6NU.

2. ddDee4ddc, d:drOro soerro& qddl drod $d: dEodo: dndtud.
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esded ooOdodod $dldSodu d,oa3tud.

4. en-rd ,$derddd:, de4 qiuodr.oedrdr ee>oaJ. aodood eddl dr,o{ gd:qn dJoe3fud.

5. dm-ooid esoicgido, dmooJ:d esotugiddd dq3e0, doo$0.lo &oq gd$dSodel d,"oa3fud.

dSoj:dr, :."_
1. dla:, c-ooir&drdroQaoOrldr, 8e4 doarooJ:d, qdd d:oSo8rmh a-orto d,,og] $d:uoon dqfud.

2. dodd erQroOrid:, duor0Jd ooa, d>oed, ,Sono$co d:0d9, ryde8d dqJeO, uodood edd d:oSo8rro8.

3. d$eo {E.

.J
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English True Translation of ANNEXURE: R1/D. 

OFFICE OF THE DEPUTY COMMISSIONER, UTTARA 

KANNADA DISTRICT, KARWAR, -581 301 

Tel:08382 226406, 226471     Email: dckarwar@gmail.com 

      08382 226603 (Fax)    Website: http://uttara kannada.nic.in 

-------------------------------------------------------------------- 

No. Dy.Commr./Karwar/Plastic/ 2023-24/        Dated:11.01.2024 

 Sub: Compliance of instructions banning production, storage, 

distribution, sale and use of Single Use Plastic (SUP) 

items and compliance with Plastic Waste Management 

(Amendment) Rules, 2021 under the Gokarna Gram 

Panchayat of Kumata Taluk, Uttara Kannada District– 

reg. 

Ref: 1. Notification dated: 11.03.2016 of the Ministry of Forests, 

Environment and Ecology. 

2. Ministry of Environment, Forest & Climate Change, (MoEF

& CC), New Delhi Notification of Plastic Waste

Management (Amendment) Rules, 2021 [G.S.R.No.571(E)]

dated: 12.08.2021.

****** 

As per the Government of Karnataka Notification 

No. FEE 17 EPC 2012, dated: 11.03.2016, the following single 

use plastic products have already been banned from 11.03.2016. 

That means items such as plastic carry bag, plastic poster, plastic 
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bunting, flex, flag, plastic plate, plastic cup, plastic spoon, 

straws, cling film and plastic sheets spread on dining table and 

items made of thermocol and plastic micro-beads are banned.  

Further, the Ministry of Environment, Forest and Climate 

Change (MoEF & CC), New Delhi has issued a Notification 

(G.S.R.No.571 (E)) on 12th August, 2021 under the Plastic Waste 

Management (Amendment) Rules, 2021, prohibiting the 

following additional single use plastic products in addition to the 

above prohibited products with effect from 1st July 2022. 

As per Rule 4(2) of the Plastic Waste Management 

(Amendment) Rules, 2016, “the manufacture, import, storage, 

distribution, sale and use of the following Single Use Plastic 

(SUP) including polystyrene and expanded polystyrene is 

prohibited with effect from 1st July, 2022 . 

(a)  Ear buds with plastic sticks, plastic sticks used 

for balloons, plastic flags, plastic candy sticks, plastic ice cream 

sticks, polystyrene (thermocol) used for decoration. 

(b) Plastic plates, plastic cups and glasses, forks, 

plastic spoons, plastic knives, cutlery like plastic trays, wrapping 

or packing films around sweet boxes, invitation cards and 

cigarette packets, plastic or PVC banners less than 100 microns 

thick, plastic stirrers. 

In accordance with the timelines prescribed in the 

Notification of the Ministry of Environment, Forest and Climate 

Change (MoEF & CC), appropriate directions have already been 

issued by the Central Pollution Control Board and the State 
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Pollution Control Board to the Producers, stockists, retailers, 

shop owners, e-commerce companies, street vendors, commercial 

establishments (malls / market place / shopping centers cinema 

houses / tourism places / schools / colleges, office complexes / 

hospitals, other institutions and general public) to strictly stop the 

production, storage, distribution, sale and use of single-use 

plastic.  Further, the number of tourists in Gokarna Gram 

Panchayat is increasing day by day, due to the excessive use of 

plastic, piles of plastic waste have been found in the Gram 

Panchayat, which is not being collected and disposed of 

scientifically, which is causing damage to the environment and 

realizing the same, the use of plastic in Gokarna Gram Panchayat 

limits has been banned and ordered as follows. 

ORDER 

In order to strictly follow the above orders and to 

prevent environmental pollution, it is hereby ordered to 

completely ban the use of single-use plastic within the limits of 

the Gokarna Gram Panchayat of Kumta Taluk of Uttara Kannada 

District and to make Gokarna village a plastic-free zone. 

Sd/- 

Deputy Commissioner, 

Uttara Kannada, Karwar. 

To: 

1. The Panchayat Development Officer, Gram Panchayat,

Gokarna, Kumta with an instruction to follow the above

order.
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2. The Tahsildar, Kumta Taluk with an instruction to take

appropriate action.

3. The Taluk Panchayat, Kumta Taluk with an instruction to

follow the above orders in the Gram Panchayat, Gokarna

coming within their limits.

4. The Deputy Director, District Tourism Department, Karwar

with an instruction to take appropriate action.

5. The Assistant Commissioner, Office of the Assistant

Commissioner, Kumta with an instruction to take

appropriate action.

Copy to: 

1. The Chief Executive Officer, Zilla Panchayat, for

information and appropriate action.

2. The Environmental Officer, Karnataka State Pollution

Control Board, Regional Office, Karwar for information.

3. Office copy.
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English True Translation of ANNEXURE: R1/E 

 
GOVERNMENT OF KARNATAKA 

RURAL DEVELOPMENT AND PANCHAYAT RAJ 
ZILLA PANCHAYAT UTTARA KANNADA,  

TALUK PANCHAYAT  KUMTA, GRAM PANCHAYAT 
GOKARNA 

 
-------------------------------------------------------------------- 
No.GPGo/Solid Waste/2022-23    Gram Panchayat Office, 

Gokarna, Kumta (U.K.), 
          Dated: 07.02.2023. 
To: 
 
The Environmental Officer (In-charge), 
KSPCB, RO, Karwar. 
 
Sir, 
     
 Sub: Complaint received about the burning of solid waste and 

burying it on the beach within the limits of Gram Panchayat, 
Gokarna and about the waste disposal issues - reg. 

 
 Ref: 1. Oral directions dated 17.01.2023 of the Central    Office 

of the Board and Senior Zonal Environmental Officer, 
Mangalore regarding solid waste being stored and buried in 
beach within the limits of  Gram Panchayat, Gokarna. 

 
 2. Date of inspection conducted by your office:17.01.2023 and 

18.01.2023. 
 
 3. Your letter No.KSPCB Man/RO(Karwar) Gokarna Complaint 

/2022-23/1591 dated: 21.01.2023. 
****** 

   With regard to the above subject and reference, an 

oral direction has been given by the Central Office of the Board 

and the Office of the Senior Zonal Environmental Officer, 

Mangalore, to inspect and submit a report to this office regarding 
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the complaint of burning of solid waste and burial in beach 

within the limits of the Gram Panchayat, Gokarna.  According to 

the said directive, inspection has been conducted in the limits of 

Gram Panchayat, Gokarna on 17.01.2023 and 18.01.2023 and as 

per reference (3), it has been instructed to submit a compliance 

report.  Accordingly the report is as follows. 

 
1.   The Gokarna Gram Panchayat has developed Solid 

and Liquid Resource Management (SLRM) within its own 

premises.  Here, the wet waste is being composted and dry is 

being separated.  Around 600 kgs. of wet garbage is being 

generated every day, the raw garbage, in collaboration with the 

Compost Enterprises Vaishnavi Sath Mills an organic fertilizer 

manufacturing unit has been set up and the unit is not running. In 

this regard, the technician has been contacted for the repair of the 

said machine and steps will be taken to collect the raw waste as 

soon as possible. 

 
2.   There are 2 vehicles for garbage collection and 10 

pourakarmikas have been appointed for garbage collection and 5 

pourakarmikas have been deployed in the unit to sort the 

collected garbage. There is a weigh bridge in the unit.  Apart 

from this, there is a moulding unit regarding plastic waste, about 

15 tonnes of baled plastic and recycled waste is collected and 

stored.  Further, discussions are being held to send the other non-

recycled plastic to the cement factory. 

 
3.  You have entered into an agreement with Tip 

Sessions Charitable Trust for waste management (collection, 

segregation) on 01.09.2022 for a period of 7 years.  However, a 

notice dated 03.01.2023 has been issued by you to the Sessions 
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Charitable Trust for not properly managing garbage collection 

and garbage disposal. In this regard, discussions will be held with 

them and action will be taken regarding disposal. 

 
4.   At present only dry waste is being collected from 

households and about 800 kg of waste is collected every day, out 

of which 200 kg is in mixed form.  At the time of inspection, 

about 4 to 5 tonnes of dry and mixed waste has been kept in the 

unit and the Solid and Liquid Resource Management (SLRM) 

Unit located in the panchayat premises.  Due to scarcity of space 

in Gram Panchayat premises it has not been possible to process 

the waste generated.  Hence the action plan has already been 

approved to construct the extension section of the treatment plant 

and the said work is in progress. 

 
5.   In the forest land in Survey No. 1492/1 of Gokarna 

Gram Panchayat limits, disposing of the solid waste that could 

not be reused, as per the letter of the office of the Deputy 

Conservator of Forests, Honnavar Division, approval has been 

received for the first stage and the process of payment is 

underway.  On 11.12.2022, a report has been published in the 

daily newspaper, Karavali Munjavu about the citizens of the 

village raising objections regarding the disposal of solid waste in 

this area. During the current inspection, it has been found that the 

disposal of solid waste has stopped in this area and the waste has 

been stored in the premises of your village panchayat.  Further, 

the Gram Panchayat has decided to take over this land, develop it 

as per rules and dispose of the solid waste in a scientific manner 

and action will be taken accordingly. 
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6.   During December 2022 and January 2023, the 

number of tourists will be more during which the garbage 

generation at the main beach of Gokarna will be high and steps 

will be taken to dispose of it. 

 
7.   In the main area of Gokarna, there is an empty space 

next to a huge tree, and the neighbouring shopkeepers have 

informed that the dry leaves and solid waste that have been swept 

and collected in that area have been set on fire and in this regard, 

the locals have been cautioned and if such incidents happen in 

future, penalty will be levied.  Awareness is being created 

amongst the public about segregation of solid waste and not 

setting any waste on fire by the Gram Panchayat through audio 

recording in the vehicle that carries garbage every day, through 

wall writing and under the IEC program.  Further, on the 

occasion of Independence Amrita Mahotsava, cleanliness 

program has been organized on 17.09.2022 under the joint 

auspices of Seva Sangam, Nivedita Shishu Mandir, Gangolli, 

under the "Swachcha Sagara: Surakshita Sagara” campaign. 

 
9.    A Complaint about lack of cleanliness at Gokarna 

Bus Stand (Khushi Mikho Email dated: 12.01.2023) has been 

received and notice has been issued from this office on 

16.01.2023 to Gokarna Gram Panchayat and DISO Manager, 

Kumata.  The Gokarna Bus Stand was inspected and it was 

observed that currently cleanliness is being maintained and that 

septic tank has been installed in the urine and toilet blocks of the 

bus stand and Sri D.T.Patagar, Traffic Controller, who was 

present during the inspection, has been instructed to pay attention 

to cleanliness.  Further, from now on in this area, necessary 
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measures will be taken for disposal of solid waste and liquid 

waste within their scope. 

 
9.    There is a Pushkarani (lake) Koti Tirtha belonging 

to the Mahabaleshwar temple in Gokarna.  On banks of this lake, 

religious practices related to religious rites have been going on 

since long time and bathing in this water and performing rituals 

are very common.  At present a cement tank is placed near the 

pond to avoid dedicating ritual — items to the lake. Further, in 

the year 2021-22, a tender has been called for the development of 

the lake under the Jvaramruta project at a cost of 150 lakhs and 

the work has been completed. 

 
10.   There is no Sewage Drainage (UGD) system in 

Gokarna.  There is a Raja Kaluve in the center of the city and any 

water coming out of the house goes directly into this Raja Kaluve 

and joins the confluence near the sea.  By discussing about this, 

commercial shops and restaurants have made arrangements for 

sewage treatment.  Some hotels/resorts and commercial 

complexes have sewage treatment plants and other units are 

equipped with septic tank, soak pit.  In the past, the bathroom 

water from some houses and of other domestic use were being 

discharged into the Raja Kaluve, but now, to prevent sewage 

from entering the Uja canal, the work of installing Soakpits in all 

the houses has been undertaken. As we have mentioned, there are 

3234 houses in the Gokarna Gram Panchayat limits out of which 

approximately 1000 houses are in urban areas and they are 

equipped with toilet blocks, septic tank and soak pit.  About 50 

percent of households have a socket for water management, 

while the rest of the households are disposing of in their own 

gardens, about 21 houses require soak pit. You have informed 
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that the installation of soak pit for 180 houses under the 

NAREGA is already in progress, out of which socket work of 62 

houses have been completed.  More than 2200 houses are 

scattered outside the city area and have installed septic tanks in 

the toilet blocks and are disposing of the water in their 

backyards/gardens. 

 
11.    A total of 7 toilet blocks (4 for women 3 for men) 

and 10 bathrooms (5 for women 5 for men) and urinals have been 

made for the convenience of tourists at Gokarna beach beyond 

the Gokarna temple under the Sulabh Shouchalaya of the 

Tourism Department. For waste water coming out of this, septic 

tanks are provided.  Adjacent to Gokarna Gram Panchayat, there 

are 9 toilet blocks (4 for women, 5 for men) and 10 bathrooms (6 

for women, 4 for men) and 2 urinals and they have also been 

installed with septic tanks. 

 
Compliance report on solid waste disposal: 
 
1.   Regarding solid waste disposal, Gokarna Gram 

Panchayat has a Solid and Liquid Resource Management 

(SLRM) Unit in its own Gram Panchayat premises, currently 

there is a shortage of space and separate space has been identified 

for inert waste disposal and segregation and processing of 20% 

of the mixed waste generated and steps shall be taken for 

developing the said space segregating and processing the mixed 

waste. 

 
2.   Necessary Steps shall be taken to immediately 

collect, segregate and scientifically dispose of the solid waste 

collected in the low-lying area of the Main Beach, the solid waste 
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lying in the confluence area near the Main Beach and on the bank 

of the Sangam Canal and the pile of solid waste in front of the 

bathroom and garden on the left side of the entrance of the Main 

Beach. 

 
3.   Immediate steps to be taken for sorting and 

scientific management of about 5 tonnes of waste accumulated in 

their unit and to ensure that there shall be no more accumulation 

in this manner in future. 

 
4.   Awareness has to be created among the people for 

complete segregation of garbage and with regard to creating 

awareness amongst the large number of tourists arriving at the 

Main Beach and on the main roads, necessary signboards should 

be installed. Further, appropriate steps to be taken for scientific 

management of solid waste generated in these areas. 

 
5.   Steps shall be taken to completely prohibit burning 

of garbage in open areas without handing over the garbage to 

your Panchayat and if such cases are found, fines will be 

imposed and appropriate legal action will be taken. 

6.   Facility of a treatment plant or other temporary 

treatment system till such time shall be provided to prevent 

domestic or other sewage from entering the sea through Raja 

Kaluve at the confluence and during high tide. 

 
7.   Koti Theertha related to the Mahabaleshwar temple 

of Gokarna has been developed, necessary steps will be taken to 

ensure that Pushkarani (Pond) does not become polluted and CC 

TV will be installed and information boards will be installed in 
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this area and important areas of the city to avoid littering of 

garbage by the public. 

 
   It is hereby respectfully requested that the above 

compliance report be considered and no recommendation be 

made for initiating any action. 

 
Sd/- 

Panchayat Development Officer, 
Gram Panchayat, Gokarna. 

 
Copy for information: 
 
Respectfully submitted the Hon’ble Chief Executive Officer, 
Taluk Panchayat, Kumta.  
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